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IN THE HON’BLE NATIONAL GREEN TRIBUNAL.

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 200/2014

IN THE MATTER OF:

M.C. Mehta ... APPLICANT
VERSUS |

Union of India &Ors. ~...RESPONDENTS

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
DISTRICT GANGA PROTECTION __ COMMITTEE,
PITHORAGARH, UTTARAKHAND THROUGH _DISTRICT
MAGISTRATE PITHORAGARH, DISTRICT PITHORAGARH,
UTTARAKHAND IN COMPLIANCE OF ORDER DATED
24.11.2023 PASSED BY THIS HON’BLE TRIBUNAL IN THE
ABOVE-MENTIONED MATTER '

INDEX
S.NO PARTICULARS . PAGE NO.
1.  Status Report by way of Affidavit on behalf
of District Ganga Protection Committee
Pithoragarh, Uttarakhand through District 1 - 1 8

Magistrate,Pithoragarh, Uttarakhand in
compliance of order dated 24.11.2023
passed by this Hon’ble Tribunal in the
present matter.
2. ANNEXURE- 1: A copy of the comphance 19- 6:r7
report along with Annexures.

Document with Annexures

Annexure ' Content . Page No.
‘Annexure - | Letter No. 311/namamigange/03 19-2
dated — 06/02/2024 -3
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Annexure - 11 Letter no. 1556/NP/NGT
200/2014/2013-24 dated —
05/02/2024, oYy 5F

Letter no. 941/NGT/application
no. — 200/2014/2023-24 dated —
25/01/2024, |

Letter . ' no.
606/NP/NGT/su.pre./2023-24
dated — 02/02/2024,

Letter no. 83/NP/NGT-
su.pre./2024 dated — 05/02/2024,
Letter no. 1397/2023-2024
dated — 02/02/2024

Annexure - I11 Letter No.UKPCB/ROH/ganga
su./24/2444-1085 dated — 56-59
03/01/2024
Annexure - [V Letter no. — 183/IDP/ganga
samiti dated — 27/01/2024 60
Annexure - V Letter no. 2658/ bio medical
waste management/2023-24 6]
dated — 08/01/2024
Annexure - VI Letter no. 1150 dated — -
10/01/2024 6°2 6'7
Filed by:
Ploce & New oelal K> ®. Gautam .,
‘ Advocate
0 preme Court of India
aled | 02.02. 2024 e
[KAUSHAL GAUTAM]
Additional Advocate General for the State of Uttarakhand /
Respondent

Office: A-25, Second Floor,

Defence Colony, New Delhi-110024
Mobile No. 9811101934

Email- officeofkaushalgautam@gmail.com
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 200/2014

.q-ln

G-

IN THE MATTER OF:;
M.C.Mehta APPLICANT
= VERSUS
s o
&E £ '3 Union of India&Ors. ...RESPONDENTS
Q= -y
Gz iog
27 {37 _ STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
E . * 28 DISTRICT __GANGA __PROTECTION COMMITTEE,
Th b -:'-"‘é PITHORAGARH, THROUGH _ DISTRICT _ MAGISTRATE.,
i ¢ i, 28 PITHORAGARH, UTTARAKHAND IN COMPLIANCE OF THE
ZE’ § it 5 = ORDER DATED 24.11.2023 PASSED BY THIS HON’BLE
® §5.% 5 § TRIBUNAL.
IS 2L%
ZEEEL
- o I, Reena Joshi W/o Shri Chandra Shekhar Joshi aged about 39 years,

presently posted as District Magistrate, Pithoragarh, District

Pithoragarh, Uttarakhand, do hereby solemnly affirm on oath and state
as under:

1. That I am the deponent in the present matter and by virtue of my
official capacity, I am acquainted with the facts and circumstances
of the present matter and as such I am competent to file the
present affidavit.

2. That the present matter was listed before this Hon’ble Tribunal on

?Ei‘*‘ " 24.11.2023 and this Hon’ble Tribunal directed the district
¥4 Magistrates of all the thirteen districts tofile the fresh reports with

~,

ﬁ,ﬁ respect to each city/town of the district, disciosing the following
0 s :mfonnation, quoted verbatim herein:

not ™, V4
ZN yRes el Sewage

o 7'9.‘.' :
€rioes
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a) Per day generation of sewage in each city/town within the
District

b) Quantity of sewage treated per day, city/town wise.

¢) The number of sewage treatment plants existing and their
capacity and capacity utilization and mode of disposal in
each city/town.

d) Quantity of discharged treated waste from each STF
particularly from fecal coliform.

e) Time bound plan to meet the gap, if any, in generation and
treatment of sewage.

P Details of Hotels, Dharamshala, and Ashram operating
without proper consent and discharging untreated effluent
and the action taken against them.

g) Water quality in river and its tributaries in abutting

districts/towns in terms of fecal coliform (MPN/100ml)
II.  Municipal Solid Waste Disposal:

a) Per day generation of Solid waste in each city/town within
the District. '

b) Quantity of solid wasted treated per day, in each city/town
W@_ﬂ of the District.

/Cj/,’ i Q_ \C) The gap in treatment of solid waste.

:, 5\\7" ety c\!) Legacy waste ana’ the time bound plan to treat legacy

F

{ oy Prubi waste.

P
AT .‘.,J i
| pithoreg™ %

| The manner of utilization of the treated waste as well as

rejects arising out of remediation of legacy waste.

B Current status of dumping of solid waste with reference to

location.
IIl.  Construction and Demolition Waste

@) 1otal per day generation of C & D waste in the Dismrict

WW"X?/
T
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b) The detail of plant established for the treatment of C & D
waste including the existing " capacity and capacity

utilization.
1V.  Industrial Effluent Discharge

a) Number of Industrial Unit discharging their effluent
treated/untreated in River Ganga and its tributaries and
details of defaulting industrial units.

b) Total daily generation of such industrial waste within the
District.

c¢) The manner of treatment of the Industrial waste so
generated.

d) The discharge effluent analysis from the CETP and ETP
treating the industrial waste from each outlet.

e) The per day generation of industrial solid waste and

manner of its treatment and disposal in the District.
Vv Regulation of Flood Plain Zone

a) If the flood plain zone has been demarcated and the extent
of encroachment on the flood plain zone in the District.

b) The details of direct discharge of pollutants by the

encroachers by the side of the River Ganga and its

tributaries in the District.




30517

a) Number of cases registered within a year against illegal
mining in the bed or flood plains of river Ganga and its
tributaries and details of enforcement of mining policy of
State and “Enforcement & Monitoring Guidelines for Sand
Mining” (EMGSM-2020) and sustainable Sand Mining
Management Guidelines 2016.
2.The concerned hydro project set up on river Ganga and
its tributaries will ensure maintaining and complying with
the prescribed minimum 15% of flow of water in the river
Ganga and its tributaries..... "

3. That the District Pithoragarh in the State of Uttarakhand has 5
city/town namely, Pithoragarh, Dharchula, Gangolihat, Berinag,
Didihat. Saryu, Ramganga & Kali(Sharda) pass through the area of
the District. The city of Dharchula is located at the banks of river
Kali Ganga. River Kali Ganga (Sharda), Saryu and Ramganga are

the Tributaries of River Ganga.

4. That para — wise report on the information sought by the Hon’ble

Green Tribunal is as follows —

f
|
|
i
!
I
I
i
|

|

f Issues Details . Information of District Pithoragarh

8

i 1. Sewage a) Per day generation | I(a) Name of | Per day generation of

f of sewage in each . city/town ' Sewage

‘ | city/town  within +

: Mt | Pithoragarh | 9.00 MLD

i i the district. { ‘

' z 1 Letter no. 311 dated —

i | : 06/02/2024

t i |

; | ' Annexure — |

3 |

: }26/'& ! ! Dharchula . There is no sewage w. aste | i
/.6;1 »*"'i . 3} ! ,; in Dharchula NPP |

W ral i f

I,
|
- = . -
o angolihat | There is no sewage waste |
/{ &4,}, 1465t XA | in Gangolihat NPP !
Y4 L8 ‘_i' - - S |
| oY Pl i i Berinag . There is no sewage waste
‘y}‘ : "'. . i . -~
f’ i'Q.‘[th\'loﬂ?g‘ s - ! in Berinag NPP !
ol e ‘ ! :
R -dT:FJV_“’ 37 —
\\'\Q LA ?%h‘ﬁa-r. _.—;;’
nan-' ,' \
g O - :
IEEURED!
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Didihat There is no sewage waste
in Didihat NPP
b) Quantity of | I(b) Name of | Quantity of  sewage
sewage treated per | city/town treated per day
day,  citylown 5y agarh | 2.15 MLD
wise.

Letter no. 311 dated —
06/02/2024

Annexure - I
Dharchula 0 MLD

Gangolihat No STP is installed in the
. towns and as such
Berinag presently no sewage |is
Didihat being treated in District
Pithoragarh. Using Septic
tank and Soak pit for

Disposal.

c) The number of]|(¢) Name of | STP Cafmcity
sewage treatment | Town and | Capaci | Utilization
plants existing and | Location ty
their capacity and |70 hioT SMLD | 1 MLD

capacity utilization Pithoragarh
and mode of

disposal in each | Nirada, 125 10.70 MLD
city/town. Pithoragarh MLD |
Total 02 Nos. of STP in Pithoragarh
District, 5 MLD STP has been constructed
in Ancholi (Pithoragarh) and 1.25 MLD
STP has been constructed in Nirada
(Pithoragarh). Mode of disposal is through
existing sewer line.
Letter no. 311 dated -
06/02/2024, Annexure - 1
i d) Quantity of | (d) Name of | Quantity of | Fecal
P\‘@.o""q’q discharged treated | Town and | Discharged | Coliform
Ay e sewage from each | Location Treated
y fj ool F STP, particularly Sewage
oy g oA for fecal coliform. from each
k) Yol
ay 5Wp\ -~ STP
Anchloli, 0.80 MLD 170
| Pithoragarh P MPN/1OGO |
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&-

Ay S X
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who@ ALY

b&@%a{'ﬂ

0

Nirada,
Pithoragarh

0.60 MLD 120
MPN/100

0

Annexure — 1 (Letter no. 311 dated —

06/02/2024)

e) Time bound plan

to meet the gap, if
any, in generation
and treatment of
sewage.

There is 2.35 MLD gap. At present, to
reduce the 2.35 MLD gap, sewerage
connections are being given to the families
living in Pithoragarh city. Work will be
completed by December 2024.

Letter no. 311 dated — 06/02/2024

Annexure—1

Details of Hotels,
Dharmshala  and
Ashram operating
without proper
constant and
discharging

untreated effluent

and the action
taken against
them.

Name of | Details of  Hotels,
city/town Dharmshala and
Ashram
Pithoragarh There are 53 hotels and

Notice has been sent to
I(one) hotel by Nagar
Palika.

Notice Report attached
in Letter no. 1556 dated
—05/02/2024

Dharchula

There are 11 hotels in
town and all are
operating
constant.

with  proper

Letter no. 941 dated |
25/01/2024

Gangolihat

There are 11 hotels in
town and all are
operating with proper
constant and having their
own pit.

Letter no. 83 dated —
05/02/2024

Berinag

There are 07 hotels in
town and all are:
operating with proper .
constant and having their !

IEGUBEIR
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own pit.

Letter no. 606 dated —
02/02/2024

Didihat There are 06 hotels in
town and all are
operating with proper
constant and having their
own pit.

Letter no. 1397 dated —
02/02/2024

There are 88 hotels and Dharmshalas,
1(one) hotel was operating without
constant, Notice has been sent to the hotel
by Nagar Palika, after issuing notice, the
hotel owner has made own ETP for waste
disposal. Rest of the hotels are connected
to Sewer line and having their own pits.

Annexure - 11

g) Water quality in | Sampling has been taken in all ULBs.
river and  its
tributaries in
abutting
districts/towns in
terms of fecal

Annexure - 1

coliform
(MPN/100ml)
2. Municipal a) Per day generation | Il(a) Name | Per day generation of
Solid Waste of solid waste, in | of city/town | solid waste
Disposal each‘cn‘y/town of Pithoragarh | 25 TDP
the district.
Letter no, 1556 dated —
05/02/2024
Dharchula | 4.5 TDP
2 : Letter no. 941 dated —
| e7— . 25/01/2024
# ..:ﬂ‘ ey E , Gangolihat | 0.2 TDP
dt
f :f_,._ },33, el | . Letter no. 83 dated —
q & i iggary Poase 05/02/2024
5.1 horage f :
L[ 54, PO "Berinag | 01.50 TDP
\ W \{'9‘-9\}'\3(“")‘\} ,"‘- !
\Ql’ ..3‘,;::5 Sk w,”/ Letter no. 606 dated —I
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02/02/2024

Didihat

03.30 TDP

Letter no. 1397 dated —

02/02/2024

Annexure - 11

b) Quantity if solid
waste reated per
day, cach
city/town of the
district.

n

(b) Name of
city/town

Quantity of solid waste
treated per day

Pithoragarh

15 TDP

Letter no. 1556 dated —

05/02/2024

Dharchula

1.35 TDP

Letter no. 941 dated —

25/01/2024

Gangolihat

0.2 TDP

Letter no. 83 dated

05/02/2024

Berinag

01.50 TDP

Letter no. 606 dated -

02/02/2024

Didihat

0.30 TDP

Letter no. 1397 dated —

02/02/2024

Annexure - 11

- In Pithoragarh disposal of untreated is
done from time-to-time by trammel
machine at the Nainipatal Dump Site.

- In Dharchula, Gangolihat, Berinag,
Didihat Untreated solid waste is !
disposed by creating pits in unmanned

areas.
c) The gap in | (¢) Name of | Gap in treatment of solid
treatment of solid | city/town | waste
waste. “Pithoragarh | 10 TDP

Disposal of untreated is

| being done continuously by !
trammel machine at the

| Nainipatal Dump Site The

gz
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process of land marking is
being done for making
Compost Pit for disposal of
wet waste. After marking
the land, the work of
making compost pit will be
done with immediate effect.
The entire wet waste
generated in the city will be
disposed of through
compost pit. The work will
be done within 3
months.The entire dry
waste is generated in the
city is being disposed by
the MRF center.

Letter no. 1556 dated —
05/02/2024 |

Dharchula

3.15TDP

Untreated solid waste is
disposed by creating pits in
unmanned areas. i

Letter _no. 941 dated -|
25/01/2024

Gangolihat

The work of MRF Centre |
for solid waste management
is in the progress, currently
a temporary MRF center is
made for recycling of solid
waste. DPR has been
approved for trenching
ground but work has not
started yet due to
opposition of local citizens.
Work will start in upcoming
2-3 months.

Letter no. 83 dated -
05/02/2024__ (Photos  of
temporary MRF center

attached)

Berinag

DPR has been approved but
work has not started vet due |
to  opposition of local .

citizens. Land marking for -
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Trenching Ground is in the
process work will start after
land availability.

Letter no. 606 dated —
02/02/2024  (Photos___of
temporary _MRF center

attached)

Didihat

The work of MRF Centre

for solid waste management
is in the progress work will f
be completed by 31 August |
2024. Currently a |
temporary MRF centeris |
made for recycling of solid |
waste. Nagar Palika is ,
doing 100% door to door |
collection and segregation
of waste.

Letter no. 1397 dated —
02/02/2024 (Photos of
temporary MRF center

attached)

Annexure — I1

d) Legacy waste and
the time bound

(d) Name of
city/town

Time bound plan to treat
legacy waste

plan to  treat
legacy waste.

Pithoragarh

31,500 tons of legacy waste
has been disposed, and the
work on disposal of
remaining approx. 10,000
tons of garbage is in the
progress. Work will be done
by December 2024.

Letter no. 1556 dated —
05/02/2024

Dharchula

Disposal of 25 tonnes of
legacy waste is in the
process. The treatment of
legacy waste is being done
continuously 2 days a week.

Letter no. 941 dated -
25/01/2024 _(Photos _are |

10
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Attached)

Gangolihat

The treatment of 63.00
sg/mtr. Legacy waste is
done by nagarpalika’s own
machines  currently  no
remaining Legacy Waste is
in the town.

Letter no. 83 dated -

05/02/2024

Berinag

660.00 metric tonn of
legacy waste has been
disposed on tender basis;
currently no  remaining
legacy waste is in the town.

Letter no. 606 dated —

02/02/2024

Didihat

150 tonnes of Legacy waste
is remaining in the town,
out of which 80 tonnes of
dry waste is separated and
treatment of remaining 70
tonnes of legacy waste is in
the process. Work will be
done in 2-3 months.

Letter no. 1397 dated —
02/02/2024

Annexure — I1

- Legacy waste treatment facility is
available at place named Nainipatal,
Pithoragarh.

¢) The

manner of
utilization of the
treated waste as
well as
arising
remediation of
legacy waste.

rejects
out of

(¢) Name of
city/town

Manner of utilization of
the treated waste

Pithoragarh

The garbage has been
separated and disposed by
Trammel Machine.

Letter no, 1556 dated —
05/02/2024 : |

Dharchula

After utilization of treated
waste rejects from treated
waste is being dumped into !
landfills in unmanned areas. |

11
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Revenue is being obtained
by selling treated waste:
Rs.-136872-/ revenue has

been obtained.,

Letter no. 941 dated -
25/01/2024  (Receipts _are

attached)

Gangolihat | After utilization of treated
waste, rejects from treated
waste is being dumped into
landfills in unmanned areas
and by sclling treated
waste: Rs.-3540-/
revenue has been obtained.

Letter no. 83 dated -
05/02/2024 (Receipts _are

attached)

Berinag After utilization of treated
waste, rejects from treated
waste is being dumped into
landfills.

Approx.  Rs.4,000-5.000-/
Revenue is being obtained
per month by selling treated
waste.

Letter no. 606 dated —
02/02/2024 (Receipts are

attached)

Didihat After utilization of treated
waste, rejects from treated
waste is being dumped into
landfills.

Rs.-10538-/ revenue has
been obtained by selling
treated waste.

Letter_no. 1397 dated —
02/02/2024 (Receipts are

attached)

L
Annexure - I1

** P Curent status of | (f) Name of | Current status of !
dumping of solid | city/town i dumping of solid waste |

-

e
fadrre
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waste with | Pithoragarh | Work on  disposal  of
reference to approximately 10000
location. tonnes of garbage is in the

progress  in  Nainipatal
Trenching Ground.

Letter no. 1556 dated —
05/02/2024

Dharchula | The work of dumping of
solid waste in Ranthi
village in the process and
75% work of Segregation
hall has been completed.

Letter no. 941 dated —
25/01/2024 (Report and
Photos attached)

Gangolihat | For the work of dumping of
solid waste management
land has been marked in
village — Haatpatti, balatadi,
but due to strong opposition
from local citizens the work
has not started. The work
will start in upcoming 2-3
months.

Letter no. 83 dated -
05/02/2024 (Copv of
report attached)

Berinag For the work of dumping of
solid waste management
land has been marked in
village — salikhet, but due
to strong opposition from
local citizens the work has
not started yet, work will
start in  upcoming 2-3

gx months.
{18
b\%ﬂ,\‘\ Letter no. 606 dated —

/; ?59 Sl 02/02/2024__ (Copy _of
/’y.( ewoonss ‘-i\ report attached)
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Didihat

The work of dumping of |
solid waste management in
dunalot road, village -
Keni, is in the process.
Work is started for MRF |
centre and will  be
completed by December
2024, ‘

|
|
|
i

Letter no. 1397 dated -
02/02/2024 (Copy of
report attached)

Annexure - I1

3. Constructio
n and
Demolition
Waste

a) Total per day

generation of C &
D waste within the
district.

II1(a) Name
of city/town

Total per day generation
of C & D waste

Pithoragarh

0.46 TDP

Letter no. 1556 dated —
05/02/2024

‘u
5
|
|
|

|
Dharchula | 0.5 TDP |
Letter no. 941 dated —|

25/01/2024
Gangolihat, | Nagar palika does not have
Berinag, any plant for C&D waste, |
Didihat therefore the waste of |

disposal is being done by}
citizens in their own lands |
and waste is being used in |

their  own construction !
works. [
Letter no. 83 dated !
1
|

05/02/2024, Letter no. 606 |
dated — 02/02/2024, Letter i

no. 1397  dated - ]
02/02/2024 ,
Annexure - II |
b b) The detail of plant | (b) Name of | Details _of  plant |
b‘, % _2“\ established for the | city/town established ]
L e P treatment of C & —: : |
] /{“: {3‘,“ Y D waste includ: Pithoragarh | Capacity utilization — | :
2 W uding TDP |
Tl s the existing ! E
R r";‘i“,’ d ?!j;“t capacity and l Place named SSB Gate. ;
iwy s capacity - ChandrabhagaPithoragarh
mewgc-- _aan . ' is marked for C&D waste. |
:‘_‘. a . ‘kw "J.'/' ,1
1 RGN L &/
R 2l
{,-.":-""."'1*“/ - N =
AN ';x [:. QL:} ‘l“‘"”’ m

14
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utilization.

Nagar Palika is collecting
C&D waste at this place.
being used in
works

which is
construction
continuously.

Letter no. 1556 dated —

Qﬂm

Land marking for the
treatment ol C&D waste is
in the process, currently
C&D waste is being
dumped at place named
Ghatkhola on temporary
basis.

Dharchula

Letter no. 941 dated —

Nagar palika does not have
anv plant for C&D waste.
therefore the waste of
disposal is being done by
citizens in their own lands
and waste is being used in
their own  construction
works.

Gangolihat,
Berinag.
Didihat

Letter no. 83 dated -
05/02/2024, Letter no. 606
dated — 02/02/2024, Letter
no. 1397 dated —
02/02/2024

Annexure - 11

™

o\

4. Industrial a)
Effluent
Discharge

Number of
unit
their

industrial
discharging

effluent
treated/untreated
in river Ganga and
its tributaries and
details of
defaulting
industrial units.

Total daily

| information is as follows-
|

generation of such |
industrial ~ waste |

The Regional Office, pollution Control
Board has submitted his report vide letter
No.UKPCB/ROH/ganga su./24/2444-
1085. as per his report the point-wise

(a) Total No. of Industries Effluent
Discharging outside premises — there are
no industries registered in Pithoragarh
District. : I

(b) Industrial Effluent Generated — Zero.
Total registered industries — Zero.

i (¢) There are no industries regisicred in

af)"

e

15
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S within the district, | Pithoragarh District.
(d) Zero Discharge.

) l‘hc m:mncr 0“ (¢) 0.34 MT/Annum disposed through
treatment ol the | X7 . )
. ; TSDF/Authorized recyclers.
industrial ~ waste
within the district. | Annexure - HI

d) The discharge
eflluent  analysis
from the CETP
and ETP treating
the industrial
waste {rom each
outlet.

¢) The per day
generation of
industrial solid
waste and manner
of its treatment
and disposal in the
district.

5. Regulation a) If the flood plain | IV(a) Correspondence is being sent to the
of Flood zone has been | Superintending Engineer and the Chief
Plain Zone demarcated  and | Engineer (Level- 2), Almora by Irrigation

the extent of | Department regarding level marking under
encroachment on | the Flood Management Action Plan.
the  flood plain | Tj|] date, no instructions have been issued
zone in the district. | by  the  Chief Engineer, Irrigation
Department, Dehradun for the above work.
[t will be possible 1o take further action as
soon as instructions are received.
Annexure - IV
b) The details of | (b)Survey has been planned and the work
direct discharge of | to identify the discharge of direct
‘ Q\U\ pollutants by the | pollutants is in the process. Work will be
“‘&/.oﬁ’q’“ encroachers by the completed by December 2024.
g? LS side of the river
a’f{iff* ;\‘ G.anga. anF1 its
| it “- pe” . tributaries in the
Z::Nﬂ‘ R‘;f;; ‘,J. . district. |

16
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6. Bio Medical | a) The per day total!

Waste generation  of  bio
medical waste in the
district.

' VI(a) The total estimated daily productio

;ot Bio Medical Waste in the district is

23148 ke,

Letter no. 2658 dated — 08/01/2024

|

ion |

|

b) The manner of its
treatment and
disposal.

| (b) Generated Bio Medical Waste trom
Pathology Labs and Hospitals Located in
{ Urban/Rural areas is being done through
|Du.p Burial Pits and Sharp Pits by the
1 pathology labs and hospitals itself.

Letter no. 2638 dated — 08/01/2024

Annexure -V

7. Mining a) Number of illegal
mining cases
which are

registered within a
year related to
mining in bed of
Ganga and its
tributaries.

VII(a) No illegal mining cases are
registered within a year.

Letter no. 1150 dated — 10/01/2024

Annexure - VI

b) Hydro projects to
maintain 15%
flow.

(b) The Ecological flow in the Tharkot
Lake, Pithoragarh constructed by the
[rrigation Department is being maintained
more than 15%

Presently about 20% out flow will be done
in TharkotGadhera by month November to
March.

Letter no. 183 dated — 27/01/2024

i Annexure - IV

/iv\ 5. In view of the facts and circumstances as explained hereinabove

/ j‘:“‘; smcere efforts are taken by the District Ganga Protection
erea,

(mmmee District Pithoragarh. in compliance of the directions

¥

\u ’;‘P

%!
1930

m mpa %ed by this Hon’ble Tribunal, the same may kindly be accepted

Reﬂ“’
\')k \'/e/ R

fQgRTR

17
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by this Hon’ble Tribunal and the deponent hereby undertakes to

comply with every direction passed by this Hon’ble Tribunal.

VERIFICATION

I, the deponent above named do hereby verify and say that the
contents of my above Status report by way of affidavit are true and
correct to my knowledge based on record, no part of it is false and
nothing material has been concealed there from. The legal submissions
are further true as per legal advice received and believed to be true and

correct.

Verified by me at Pithoragarh, Uttarakhand on this 06 day of

February, 2024. Ql\
| Ly Co PP
,}\//'-‘: AR
-0 y;q)ﬂ r{m-‘-;f"}""“ i@&”}/
D SAG 3 L3 "'n .
( S A DEPONENT
| pitoragan i,
\\ 4 -~ { 79.' 42
O
k r’:"a"ﬁ;...\
= Filed by:
[KAUSHAL GAUTAM]
Additional Advocate General for the State of Uttarakhand /
Respondent

Office: C-203, LGF,

Defence Colony, New Delhi-110024
Mobile No. 9811101934

Email- officeofkaushalgautam@semail.com
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Issues

Information Saught

Proceeding

1. Sewage

Per day generation of sewage in each
city/town within the district

9.00 MLD per day generation of scwage in
Pithoragarh town. The ;
sewage treatment is being made available to

the Horticulture
Pithoragarh.

Quantity of sewage treated per day,
city/town wise.

————
2.15 MLD quantity of sewage treated per day

in 02 STP in Pithoragarh town.

The number of sewage treatment plant
existing and their capacity and capacity
utilization and mode of disposal in each

city/town

waste coming out of |

Department & Nagarpalika |

Quantity of discharged treated sewage

from each STP, particularly for fecal
coliform.

Name of STP Capacity
Townand | Capacity Utilization |
Location ' 7
Aincholi, S MLD 1| MLD ‘
Pithoragar |
Nirada, 1.25 MLD 0.70MLD |
Pithoragarh
Quantity of discharged treated at S MLD STP !

(Aincholi-Pithoragarh) is 0.80 MLD and 1 .25
MLD STP (Nirada-Pithoragarh) is 0.60
MLD.

Time bound plan to meet the gap, if any,
in generation and treatment of sewage.

At present, to reduce the 6.85 MLD gap,
sewerage connections are being given to the
families living in Pithoragarh city.

™ Details of Hotles, Dharmshala and

Ashram operating without proper constant
and discharging untreated effluent and the

action taken against them.

Water quality in river Ganga and its
tributaries in abutting districttowns in

 terms of fecal coliform (MNP/100m) |

‘.- -
--------------------------

------------------

e R I B A

Sampling has been taken in all ULBs.
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Test Report

B4, Shiv Ganga Industrial |
Contact No  01302.238418 !
Test Nouse

Devansh Testing § Research Laboraory Pyl Ltd.

ate, Lakeahwarl, Rhaywanpur, Roorkee b.0rg
080134440, E-mall - dirtpviitgmall com, Websie - www ditrle

T—"

—

20

247081(UK)

7

T
. TL
DRUG LICENSE No.: IIVATTLIZTE ...
Sample L 128 MLD TP WATER ULA No . TC648724600000282F
Report No. . DTRLES-14122300%
Customer Name
Customer ; (rveutive Engineer Pithorsgarh Your Ref. : 141212023,
Nodrons Construction Division Uttarakhand Peyje! Nigam,
Pithoragarh Pithoragarh Sample Qty. S 1w
Date of Recelpt  : 14/122023

Date of Sampiing - 1411212023 Sampling Procedure :  DTRL-SOP-QCL-160

Dat of Tost Performance Initiated :  14/12/2023

RESULTS OF ANALYSIS

Descnphon One 1.25 MLD STP WATER sample was collected by us on 14/12/2023 -

'S No.| Tost Parameters Results Test Method y
{1y Chemical Testing (i) - Pollution and Environment il

AL 697 1S:3025(P-11)2022

2 | Total suspended Solids 9 mgiL 1S:3025(P-17)2022

3 | Chemical Oxygen Demand 319 mglL APHA 5220 B 24th Edn

4 \&mw Qxygen Demand 10 mghL 15:3025(P44)2023

ls [Ammmu Natrogen (as NH3-N) 31 mglL 15.3025(P-34)1988

|6 TVotal Nivogen (as N) 4.9 mgiL APHA 4500 Norg B 24th Edn

1T e Prosprate (as PO4) 0.7 molL 1S.3025(P31)2022 ]

5‘1-——*‘:“)8&#9«3! Testing (i) Water —‘,

{8 |Fecal Couiroms 90 MPN/100mi 1511622 |

Dats of Compleuon  26/01/2024

Nots: Party has Bebed for the above est only.

- —_— e -
260012024 w@df' i

DATE OF 156Ut ol _ REViEWEDey ~ AUTHOMISED SIGNATON Y
NOTE Page 11 Arving ’\—.\!Tk\AVSIw
VSR 1 Baw Ly ub Wkens herwne st I8 At Aummw

Ve i) O G e Qrraion @ 16vidbD 1 Ve VO MO iy Sigratory

3 B0 wt e Gasrired e e . b Ve dele ol e U Vo3l corbCate ress ulh v e ’u\‘”h@%yklﬁ.
ﬂ-mmnuumvﬂcuhuu @ Ay g \ t

SHovst g o IS0 e a0 W BT Wl Loly !
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Devansh Testing & ﬁgearch Laboralory Pl L1d.
Test Report

W4 Shiv Ganga nduntrial Entate, |

ahoshwarl, Bhagwanpur, Rootkee - 247061(UK) >‘/-~
Contact No  01332.230415, T080124448,E.mall diripviitd@gmall.com Website : www.dtrlab.org
' IE -&467
..... ettt asteaennserasss DRUG LICENSE No. : 1/UACTL ot .
© SOMULD STP WATER ULR No. . TCB46724800000280F
s e
 Construction Division Uttarskhang Peyjal Nigam, ' '
Pithoragarh Pithoragarh Sample Qty, iy
Dato of Recelpt  : 14/12/2023
Date of Sampling . 14/1212023 Sampling Procedure :  DTRL-SOP-QCC-160
Date of Test Performance Inltiated :  14/12/2023
RESULTS OF ANALYSIS
Descripbon One 5.0 MLD STP WATER sample was collected by us on 14/12/2023
ismlrm Paramoters Results Tost Method
! lll) Chemical Testing (i) - Pollution and Environment
1 oK o 6.82 18:3025(P-11)2022
2 | Total suspended Solids 10 mgiL 15:3025(P-17)2022
E Chemical Oxygen Demand 29.9 mgiL APHA 5220 B 24th Edn. |
1
la Biochemical Oxygen Demand 9.8 mg/L 15:3025(P-44)2023 1:
'S | Ammorscal Narogen (33 NFBN) 30mglL 1S:3025(P-34)1988
‘6 | Toual Nitrogen (as N) 45mglL APHA 4500 Norg B 24th Edn.
Yol Prosshaie s PO 0.9 mylL 15:3025(P 312022
1 (11)Biological Testing (i) Water .
[6 [Fecal Cottroms 90 MPN/100mI 151622
|
Date of Compietion * 26/01/2024
Note: Party hes ssked for the above Lost only.
g nz% By AUIHL#SED SIGNATORY
DATE OF 1SSUI e " R _
Page 1ol mf"ﬁ Rharkwa,
m: i Ay hbfhed
-Sampie | Uy U Wiess CANerw.ee slaled Ty A S}gmto.y
;-ivuh;r::-:mm““‘ﬂ”““mm WL :"UWMLWMMN
3-Samgie wiil Le GesUOyed aNar one Month Wom the Gale of isaus of Wes! caruhcale uniess otherwiss specified
Lhuw&ahnuummmlhmdlmwumwmwm 4
-Howut gvon in repon are related 10 sample \weled only
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File No. PCB-24007/1/2022-PCB-DEPT-PCB (Computer No. 8720)

RARIA D POLLUTION CONTROL BOARD i
| .Gaura devl Paryavaran Bhawan s MTTAMADAAM, TRITAve W W
smcl\)g.‘ mr:.ahashmdhm Road NN v 34 wafae w2
(Uttarakhand) "“ 4 464, A v, wree 1,
CENTRAL LABORATORY
—C
of the Sewage Treatment Sampling Polnt e
plant (With Capacity ) Inlet of STP Oullet of STP I
pH | BOD | TSS pH BOD 188 Fecal Collform
1.0 MLD STP at Jakhan, Dehradun.
{Operated by: Uttarakhand Jal 724 | 145 148 767 | 88 10 110
Sansthan . :
27 MLD STP at Jagleetpur, Haridwar. .,
(Operated by: Uttarakhand Jal 874 | 260 248 | 7.38 9.2 10 e
Sansthan)
18 MLD STP at Jagleelpur, Haridwar. 0
29 | (Operated by: Uttarakhand Jal 7.31 240 220 7.74 8.0 09 7
Sansthan
68 MLD STP at Jagjeetpur, Haridwar. .
50 | (Operated by: Uttarakhand Poylal 662 | 150 180 7.20 8.0 10 58
T8 3LD STP ot Saral, Hardwar.
51 | (Operated by: Uttarakhand Jal 688 | 220 200 7.64. 9.2 10 70
Sansthan
34 MLD STP al Saral, Haridwar.
52 | (Operated by: Uttarakhand Peyjal 678 | 200 225 7.81 9.6. 09 84
Nigam :
33 MLD STP at Sallyar, Roorkee,
53 | Harddwar. (Operated by: - | 739 | 180 210 7.68 120 16 280
Uttarakhand Jal Sansthan) .
1.3 MLD STP at Landour (8).
s¢ [ Mussoode. - 655 | 165 163 7.05 9.6 10 350
(Operated by: Uttarakhand Jal . '
Sansthan '
7 3.12 MLD STP at Bhatta fall, -
& 65 | Mussoore. 644 | 145 143 7.55 9.2 09 170
L] (Operated by: Uttarakhand Jal .
( Sansthan| ’
| 0.8 MLD STP at Landour (N), 2l ‘
) Mussoode. - o 41| 165 182 8.17 ORI S e
- (Operated by: Uttarakhand Jal LT W 10
¢ | Sansthan : £ . . v
3.2 MLD STP atHappy Valley, -
s7 704 | 175 178 ;
: by: Uttarakhand Jal T 10 | 12 _
- 0.9 MLD 5P ol Kurl Bazser, — 1
Mussoore. ) ! 180
(:.ponbd by: Uttarakhand Jal . 192 e 92 1 130
| ST e and | 68
ted by: Uttarakha 81 | 248
- mﬁg&:’)‘ by n , : 302 7.88 24.0 30 84
i 045 MLD STP al Hari Nagar, Distt- *
Nalnital, 6.58 | 280 340
| " | (Operated by: Uttarakhand Jal 730 | 140 18 180
Sansthan
0.80 D~
" pres ":: :mmp:f:: I T |ess | | o | e 200
1.2?15'% . i . . = =
at mial, Distl-
62 | Nalnital, :
Jal sm(t‘n’u"..;“" by: Uitarakhand | 675 | 340 | 412 | 722 28.0 ; ]
35 170 -
125WLD 57P sl Nlrada, DIt
of | Pivarsgun Opartnd by: =
. qtarakhand Poyjal NI 4 740 | 215 L 340 | 760 '
- by Pramod Bhandarl, JUNIOR - - 18.0 L 120
S ' -,
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. CENTRAL LAg ORATORY
g;.rnn: of the sMg_o Treatment Sampling Point ) :
(With capaclty ) Inlet of STP 6] —_—
. _-T-I~ utlet of STP 1 P
sPhhong'o Mmm 8t Alncholl, ist B T N I -y BOD ™ 758 Ttecaiceniors—
Operated by :
Uhﬂkhll‘ld p:;ho ngafn) 7.28 228 284 7.37 . 12.0 Ny s 170 )
- 1.5MLD STP g Puchdi, Ramnagar, . ) ' '
(Operated by: Uttarakhang Jal i 180 e 758 o 10 -
Sansthan)
TOMLD STP Transport Nagar, - )
66 gar, Dist-Nainita), 717 240 |' 308 772 | g0 08 84
(Operated by: Uttarakhang Jal | ’
0.45 MLD STP Narayan Nagar . Distt- = . '
67 Nainital . 6.95 205 254 7.29 26.0 32 210
(Operated by: Uttarakhand Jal .
Sansthan) : 2
2B MLD STP, Indra Nagar, Haldwanl- i o ) :
68 | Distt- Nainital . : 662 | 360 | 438 | 7.8 28.0 36 - 350
(Operated by: Uttarakhand Peyjal. ‘ .
‘:g MLD STP Rusl Pond , District- | New Sewage Treatment Plant (STP) of 175 MLD Capacity Is under| -
Nainital: . _ . / construction, .
Sewage Treatment final effluent standards (As Notifled by MoEF&CC). -| 659.0 | 39 <100 <1000
Note: All values are In mg/l except pF, Fecal collform (WPN Par 100 ) '
ff/ |
.‘ ,
\ L i @ L \
< Do T e Chastiaid |
gaua s ﬁp.,/u = (Pradeep Chauhan)
(. Lab Assistant) Lab Assistant

) Environment Engineer
, iy ik P

< S

;__‘é.‘_ P
St

: "'4_-‘_}: Fys
.

Y

A
3R

s -
"

-
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Anner™e >
e-mail:- npgithoragarh(aggniaiI.cdm

Jar ® 0
i R, %335 2
|ﬂ91'IQI'I3 - o [}
RreiRrTe |aq o pd~02" S e '

. Year M WRa @9 @ I A
24—11—2023 B A B WA F|

HeId,

U, SRE Rvas s Frafaa @ W@ UA wer 3617/18-5
ﬁﬁ?ﬂﬁﬁﬂiﬁmmﬂ,m%%ﬂﬁﬁﬁﬁmmmﬁmw
Wﬁgﬁﬁﬁﬁ%|ﬁ%wmm,wmqﬁﬁﬁaﬁwm

Information Saught (aifa | Proceding (TareY) Compliance and Inputs
Required  From the

) Departments

01 Municipal Solid | 1— Per day genertion of Solid 25 TPD
Waste Disposal | waste treated par day,in each

S.N. | Issues

city/town of the city.

2— Quantity of solid waste treated | 15 TPD Where does the untreated

per day, in each city/town of the waste go?

city. HrarE—
TR e fekre @
s=rifd, untreated waste &7
R A uTad 89 918 W)
oHe WY N1 HHI—9Hd WX
far wran 2 |

3~ The gap in treatment of solid 10 TPD Kindly provide details of

waste. treatment of remaining
waste?
HriaR—-
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/‘WWW?

4~ Legacy waste and the time | 31600 & a8 @l Pare [ where is the legacy waste
bound plan to treat legacy waste. | fsar @ 9@ 21 99 | treatment facility enough to
ST 10 BIR € B2 W | meet the needs?

w1 nfem= %l mﬂm_
Ffrareret o ®
legacy waste treatment
facility Rerd 21
Inert and outward
movement?
Frdard—

legacy waste IR HA
arh w@wen gxi Inert and
outward @1 fraror f&ar
e 2| P @1 Inert and
outward ¥ 1§ Hag TE B
fegrxr, 2024 & legacy
waste @1 gof fARAROT @R
feran s

5— The manner of utilization of | ®1 FWel M &N %3S | Proof of generated
the treated waste as well as rejects | @1 JerdI@R0l B FedRoT
arising out of remediation of | far T H

legacy waste.

revenue?

legacy waste FRARTT &

gl @een @ RDF &1 &
gwiaRa fear T ®| el

#1 RDF @ &3 Wy 7381 ? |

6— Current status of dumping of | TTHT 10 &R T HsT W
solid waste with reference to | e g TRNTE W

location. Ay Iy T |
02 Constriction 1— Total per day genertion of | 0.46 TPD
And Demolition | C&D waste with in the district.
Waste 2— The detail of plant established | capacity utilization- 1 |Is there any proposed

for the. treatment of C&D waste | TPD
including the existing capacity
and capacity utilization.

action plan for C&D plants
in areas where exists none?
FHrIaTE—

AP gR1 C&D Waste @ forg
fAwe gaogwodio e, awETT,
feirre & wm= fafea a=
form T ®) fema gmr S@
WMH W C&D Waste TdHd
fear o & ® e swEn

- fFwior st 3§ fear smen
03 | Industrial - Number of industrial unit | Wfe@ =i &g A

Effluent discharging their effluent | ST 3&T13 & &)

Discharge treated/untreated in river Ganga

and its tributaries and detail of
defaulting industrial units.

2- Total daily generation of such | wferaT A=A By W
\ industrial waste with in the | SET F@IS TE 21

district.
3— The manner of treatment of the




industrial
district.

from the CETP and ETP treating
the industrial waste from ecach
outlet.

30539

waste with in the |

iferwn A ag W

g garg T B

B The per day genertion of
industrial solid waste and manner
of its treatment and disposal in the
district.

o e B e I

g gard T R

Legacy Waste

1— Legacy waste and the time
bound plan to treat legacy waste.

aﬁnﬁﬁmmaﬂugﬁJ
waste Yrurde AHG I W
SufRerd 2|

2— The mannar of utilization of
the treated waste as well as
rejects arising out of remediation
of legacy waste.

F1d ga A g1 31500 €7
@mmmﬁmﬂw

3— Current status of dumping of
solid waste the reference to
location

AT 10 TR e &g KN

Frd oA =

05

Sewage

1— The per day generation of
sewage in each city/town within
the district.

2— Quantity of sewage treated par
day city/town wise

3— The number of sewage
treatment plant existing and their
capacity utilization and mode of
disposal in each city/town.

4— Quantity of discharge treated
sewage from  each STP
particularly for fecal coliform.

s— Time bound plan to meet the
gap,if any,in generation and
treatment of sewage

6— Detail of Hotels, Dharamshala
and ashram operating without
proper contant and discharging
untreated effluent and the action
taken against them,

Jad @ wWH™ ¥ 01 dS
glcd wqarll @ Afew

Y fan mar g

how many total
hotels/dharamshalas etc. in
the town?

EQUEIE

e sFwia B 53 BR—3
dlea fem 2 Rear @&
Riis

how many operationg
without consent and what
is the action taken against
the violators?

A

flera gm1 01 9 ged
FEard @ Afew T fear
| Afew Y Wit Hor 2

Afew I $ IR B
gard) gRT W4 &1 ETP &A1
frr mr ?| zEe FRRE
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27

Fem @ amfa el
g/mwm@
I3 2

7- Water quality in river ganga

districts/towns in tearms of fecal | 7€ 21
coliform (MPN/100 ml)

TR
and its tributaries in abutting | fRiRITG

I SR YIAT IR T BT FE BN |

gfafafl — e w=ica, Reiknre & wex gt aftd|

bzt

Wqﬁwmﬁml
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e-mail:- nanlthor.:garhfa)gma|l com

t‘ma; tee /T0/ can Waste /202324 Rviias lﬁ‘rcm 2024
a7 R
freiiirg | D™
‘- . y £ 2 A
vy (ot o3 feaw Ammt (&b Waste) @ R @ wa o 17 -1aN 2;
HEIdY
TR [Quae sama aven @ fb A A 9@ @ @ P g R weEE)
3 fffa aren/w & fER

(C&D Waste) @1 TR wiferdr g1 wmg-wwmw ® fAwry, sonmgd
Rerd 23 A 5 o ve1 @ W) gaifere omaved 2 6 A W Rufy Tee 3 ot R R A

R SO & W i e e wmmh (cad Waste) @ sfdE A a@ 39 wd woAd
TS H Wbl |

| Aelew ug ) e ) o & [ oM il g Praw 2016 @ STaR BT
vq fRaw amEf) (C&D Waste) #1 fRaRv T5nfe [RY @ e o sfdemaws 2, R &g

wara A @l saeEdd ¢
qerey & we A ug N A € b SSB Gate ¥ @Rl @1 3 Tl Wit gicd

% B A ae o 6 8 7 Arel aud @ A Red 1) @ e ® siiga vy R sReid
Feal gRT ¥, qordt ofe YR @R fin o @ @ vd e 3 e e wen f @ i
W{ﬁxwmﬁmmﬁmfaﬁamamcﬁ?maﬁraawﬁquaﬁmﬂﬁm(u&u
Waste) @7 frearw faftad far o e & wfaw 4 Q) afel ® aifdn &1 Pt ) e

A1 qH 2
o TEled R IR R fF e @ mewm @ g w@d gUoSE i R
qifra oftye ReRmre @ am emiRd &xe v adae | Ao g faam amef (C&D Waste)

w3 2q s 4 aa WAk @ A A e W
:ﬂ%.

TR wferer oRyg fekerg |
1@&3@@#@7@ ﬁdhmﬁmsaﬂaﬁmuaﬁa%mlmwmma
yefifer @rdardl R & B F | )
W.

TR gferar oReg ke |
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A I
:.'T_ 29

o
qQ 1086/.\)([”*?9.”0 i |

0,/ 2023-24 fodrs 23 599, 2024

a9,
VYR wfirege / sufienfis,
feterre |
R Ptor o Rearer st (c&D Waste) @ e & @@= A
T e

SR Rugs suar 3@ e @ gl @@ st 7ei
SRR ARE, TR gl oRug, Rerre @ T3 FE 1482 / 70410 / C&L
Waste /2023-24 (e 18 wadl, 2024 (fd @) @1 dEeio1 B IT FE DR
Rred wream § R &3 4 9= @ v Pefo vd fegs @oal @ RO 2
THOTHORN0 e A G @ A ard A ¥ @ gew Aw @ e e FE
06—-07 AT WO 4R # IARGE WU § uRIOe dwl g vl aarl SUCIR SR
mmm1ammmrﬁ§q,mwmmmﬂe}aﬁaﬁamﬁﬁm?
'ﬂmzﬁ(c&o“fasue)zhﬁwmmégmmw%égwqrf%mcrﬁwq,ﬁeﬂvma‘a
I TR ) W v adam # Bt o9 fieaw @l (C&D Waste) Y@ €]
aafa weF fR WM &1 orRe far T 8

s aR & B o TR wfeer oReg, RuRTe w1 @ g 39
geEd @ weed H nieR Srddrdl &g RO FWd /TR SUeal aRT B B BN |

! derd - AR ‘614
¢ ' E ‘%

| gfafef) sferd sfw) FR ufer oReg, Rerre @ qEee
‘ fed | (&‘
T Rrefrrd, Refgre |
L
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srtern reafe oftes fefamg

AT s /oAl /00w / 202223 fratw lmwlz

dftm nf2a

s ygn Y,
TOLTE |

- " 2 & B
%2 B Hfys H94 B !
s Tvers Rug MR YOS Eled B
e T A &) 5 P ¥ Waste water /U< —313 Pl | prapel
f;ww & ¥ Frtey WG 0 1911 / gA0tI0 / 103730 / 2022 2 faAis 12072022
,:.E EEZE : !

: saTd FOW TH
o TaiE 0 2052,/ TA0U0 /R1037F0 / 202223 mq?fo;fm &t

TR erer Reg freikee
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7]

SJnemal zu@aml- a..
TR TTel R Pev

e HIAT an Te;| e gwWl TP
| m%mﬂa'y%wc g &3T
v W TRy A ol gRT <T P @ 5
HWT"%ZT“JWFQ{ 3}
A ZRT T p ol gor @ @I
g B oo &, ot & 3ud 3%
A P ¥5 a7 decal Sodpe T PRSI
Tmaf/@h@mbogg 101 T Kl éQ' A
Treatqgle woler ST Hote) TN & T
A et BT B gy T 5T R
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“' €)2)c)
- Gungyal gmqu
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| ﬁd@ :3;2: lo'; et
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SRR s MRy wRwn, areym (Rraerery)

I

. : G el
;’-‘;ﬂ"‘90 ) /M0 g gy WY / iy WwN-200 /2014 / 2023-24 syt 25012024
g Ry,

Rva- M0 ¥&a wRa v, T R

T o, ey |

'\mmtmﬂnumﬂm
IR D Wy |

N AR A T Tren-200 /2014 Troto
miwv g ot s Rats 24112023 3

mﬁmmmmmmwmm,mmnmﬁmﬁ
TIE 3617/ 18-5 ﬁk'm.f%m 24 TT), 2024 7 Wl 75 B A 7w FE | W0 g
H’éﬁe—vﬂﬁn\ﬁmrxamm-zoo/zou oo e TAm MR w7y g
aﬁzﬁwmmfamwmmﬁamﬁﬂmzm.zozaa%agwmatm#mmﬁm
AR I gR1 RgaR s mmmwmﬁmaﬂmmau
Issues Information Saught Proceding (#rdamé)
1. Sewage * Per day generation of | Wiy ord STRIATE WA T ORYeT & 30 &
Sewage in each citytown
within the district
* Quanlity of Sewage {realed
per day, citylown wise
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*rrmet of demand bill NO. :........o......c..or..Dated Jggfﬁg/_a 2
il o N7 RS AR D

T VP PASIIITLLLILLL Tax Collector
L1 4 ¢ (RSP Cerk Incharge of Demand

and Collection Register
Tax Super}ntendent
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cmail:-nagarpalikadidihat@gmail.com Fax or Phone No- 05964232625

A1 A,

Helgy,

1- Sewage -

—_—
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wrfla g R
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Nakmg

wo s wRa IR ¢ R ¥ Afom e GREA G —200 /2014 THOH0 AEN
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W T T Afes @ 2 g8 N o SR @ {6 AN uifieT e 06 @R ©
R 07 afrs TR A @ g ded e 2 R BRo R ¥ AT JE §RE T8 2

2- Municipal Solid Waste disposal -

(A)
(B)

R yifia aRye e srrfa ye fRaw 3.30 29 ol I+ gl @ R 3.00
¢ a2 @ yRIRA fAraRa e w2

¢ uiftrer uRye Aer st yde fRaw 03.30 e gl SO g ¢ R 3.00
o 3R 31 gk PraRa Ry s 31 R it aReg ke & srfa o7 ar
s fara W o7 arst W SR-g-8R FET TR, WK WU @ Rl wREn S oS
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3- Regulation ol FFlood plain zone -

(A) A uilie uRue e smmia Flood Plain zone @ @1 @rdderT @ gard
mﬂi’wmaﬁmmg@aa{@mnﬂmﬁidmmﬁ?mréﬁ@aﬂrmiﬁ
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FORM No. 5
Receipt
NAGAR PALIKA PARISAD, DIDIHAT
147
59

| Receipt No.

ce) NO.

At

_?'?“. (mwords)zl(—"m ..... q-\-;af 8‘!&({){9 fy T

K

o aocour'ltof \dﬁ‘ Yo &S%)WQL‘LT

K
-----------------------------

Premises NO............ R it SN~ , .

-----------------------------------

------------------------------

orthe e I————EEECC
_ ey R

22 1D$ 32,0&(.3...

s o

Tax Collector

U ated. ¢

.- ~ Clerk Incharge of Demand
a3t And Collection Register

. Tax Superintendent
IS Cr Ca t.'.ﬁ.f:\x,.‘ o Rt

j\;.’ and RegiSter NO...... .o Siessgesssessnssssssnarsssnenasssanaanassssessss
- A
Received from... A S &l I et oS -2 lq‘f“f{{ TR TV

1 ni‘ulllpart payment of demand bill C 4

: 4 et S grétere

,je 9 Dated..&z.a....g...ia& : AT .
Executlv Oﬁm cer/Secratary
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Industrial Effluent Discharge Proceding
Number of Industrial unit discharging their effluent treated/Untreated Total No of Industries Effluent
in river ganga and its tributaries and details of defaulting industrial Discharging outside Premises -
units, Nil

2 Total Daily Generated of such industiral waste within the District Industrial Effluent
Generated-Nil

Total registred Industries-Nil
The Manner of treatment of the inustrial waste 5o generated Industries having own ETP,s

4 :I'he Discharge effluent analysis form the CETP and ETP treating the | Zero discharge.
industrial waste form each outlet,

( 5 ( The Per day generation of industria] Hazardous waste and manner of | 0.34 MT/Annum disposed '

w

its treatment and disposal in the District through TSDF/Authorised

o
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 uIRT e RIS 24.11.2023 & AU B HEH A |
W —3ITUBT  GFf—3344 / 16—5 [Q2INTTG /137TF  04.01.2024 Vd GATH—3617
/18—15,/ [FIINFT@/ fa=iT 5 24.01.2024 |
Wﬁa TSGR, 99 J9IT, fRIRTTE |

ISR Avas Gehfd o &1 saaed o & e @, foae &4 |
mmﬁaﬂm%‘ﬁsmw@uaﬁaq@aﬂwmﬁoaﬁoﬁo)mwﬁam

Gl fpaT W7 X@T 2| S99 YPRU b gE F Y gRT difed AT
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| Issues Information Saught Proceding (@rfard)

CUENRGRIR)

5-Regulation
of Flood Plain
Zone’

If the flood plain zone has
been demarcated and the
extent of encroachment on
the flood plain zene in the
district.

= T § Fole HAvii< TdH @
F=aita orgel Wi fRY oM =g srefleror
AT AEIGd Ud g gl (WiR-2)
IS B YR fpar o1 &1 81 Sad
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1| /

Hydro projects to maintain
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3 |9y foen ffebcared aRge 0.750 et
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Bennag, Uttarakhand Indla
Almora - Berinag Rd, Ralagar, Dhanoli, Berinag, Bora Sagar, Uttarakhand

262531, India
Lat 29.780157°

Long 80.048837°
31/01/24 03:38 PM GMT +05:30
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